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THE PATENTS ACT, 1970
(39 of 1970)
&
The Patents Rules, 2003
APPLICATION FOR REVIEW/SETTING ASIDE
CONTROLLER'S DECISION/ORDER
[See sections 77(1)(f) and 77(1)(g) and rules 130(1) and 130(2)}
1. State the number of patent  Inthe matter of' ..........oooceieiiiiiiinne
or patent  application
. number and the re'evant -----------------------------------------------------------
ProceediNg. e
2. Name, address and MWe% ...
nationality of the
app“cant(S)_ --------------------------------------------------------------
being the applicant({syfopponent/party in the above matter hereby
apply for the review/setting aside of the Controller's
decision/order dated the ...............ocoiieiniiiin in the above
matter.
The grounds for making the application are set forth in
the accompanying statement submitted in duplicate.
Dated this ........cceevvvereinnennn day of ...ooeovinrin cininns 20 ...........
3. To be signed by the
applicant(s) or his Signature® .......cocoveeeviieinens
authorized registered
patent agent. \
4. Name of the natural person ( )
who has signed.
To
The Controller of Patents
The Patent Office
") SO
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